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(d) The number of districts to be cov-
ered t)de! total literacy campaigns in a par-
ticular state depends upon the pen;pective 
plan to be prepared by the State Govern-
ment, availability of 'esources and state of 
preparedness In the districts. No such per-
spective platt has been received from the 
State Government of Orissa. 

)Subemerekh. llernage project 

4808. SHRI SUDfUR GIRl: 
SHRI BASUOEB ACHARIA: 

Willthe Minister of ENVIRONMENT And 
FORESTS be pleased to state: 

(a) whether the Subarnarekha Barrage 
Project of West Bengal is pending. with his 
Ministry for clearance; 

(b) if so, Since w;'en and the reasons for 
delay in clearing the project; 

(c) the steps taken to expedite clear-
ance of the project; and 

(d) the number 01 people who are likely 
to be affected due to the implementation of 
the project? 

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) No, Sir. 

(b) to (d). Do not arise. 

Grant of Arbitration In Works Contract 

4809. SHRI SU=tAJBHANU SOlANKI: 
WilltheMinisterofR~llWAYSbepleasedto. 

state: 

(a) whether the Government have fixed 
any time limit for disposal of applications for 
grant of arbitration in works contract and lor 
release of 'Samity' Deposit in case of a 

. works contract being referred to arbitration; . 
and 

(b) It so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAllWAXS (GHRI MAL· 
lIKARJUN): (a) No, Sir. 

(b) Does not arise. 

[ Tl3IJslation) 

Mining Activities In Sarlska Tiger 
Reserve' 

4810. SHRI RAM BADAN: 
SHRI BUOY KRISHNA HAN-

DJOUE: 

Will the Minister of ENVIRONMENT 
AND FORESTS be pleased to state; 

(a) whether mines covering an area of 
208 hectares of land are still operating even 
after recommendations of the Committee 
set up by Supreme Court in this regard; 

(b) if so, the de!ails thereof; 

(cln the remedial steps taken by the 
un in Govemmentln the maner; 

(d) whether attention of the Govern-
ment has been drawn to the demand of 
declaring SO.77 hectares of land in Sariska 
Tiger Reserve as unsecured by the Govern-
ment of Rajasthan; and 

(e) if so, the reaction of the Union Gov-
ernment thereto? 

THE MINISTER OF STATE OF THE 
MINISTRY OF'ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NA TH): (a) to (d). Mines 
in Sariska Tiger Reserve are still operating. 
The State Government has submitted a 
petition addressed to the Chairman of the 




